359 Announcement of
Commiitee of Parliament

[Mr. Speaker)
S, Shri Juisskh Lal Hathi, M.P., and
6 Shri Mahavir Tyagi, M.P.

Shri K. N. Tiwari will be the Chair-
man of the Committee.

Both the Secretaries of Lok Sabha and
Rajyn Sabha will be associated with the
Committee.

The function of the Committee shall
be to advise the Chairman of Rajya Sa-
bha and the Speaker of Lok Sabha on the
changes that are considered desirable in
the structure of pay and allowances, leave
and pensionary benefits to the officers and
all categories of staff of the Rajya Sabha
and Lok Sebha Secretariats in the comq
text of the decisions of the Government
on the recommendations of the Third
Pay Commission.

The Committee will make their recom-
mendations to the Chairman of Rajya
Sabha and Speaker of Lok Sabha as early
as Ppossible.
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SHRIMAT! MUKUL BANERJI (New

apd said that Rs. 314
minimum wage, to fix this up at Rs. 185

is very small. I would like to suggest
that for avoiding inflation if something
is to be done it should be done from the
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cause wage alone is not
should be enabled to get things at
rate, at cheaper prices, as is the
the Defence Ministry, which gives
things to its officials, The Third
Commission has favoured the generalists
over the specialists It has tried to work
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cipals and teachers should be reduced by
proportionate increases In pay scales and
rates of increments to be given to all
categories of feachers working In the
Central and Delhi schools.

I also wanted io speak abouy the staff
maembers here but, I am very happy to
oote- that you have already appointed a
Committes.

SHRI A. K. M. ISHAQUE (Basirbat):
Blotss give wme only five misutes.

have had an earlier debate.

“SHRI YESHWANTRAO CHAVAN:
This is the proper timg for discussing it.
It is good that we have got the viewpoints
of many Members. I can only make one
or two points of a general matave,

tion from our side as well as from the
other side. For that matter, it would be
much more important that nmobody takes
any partisan, political position, or any
negative position, and this is my expecta-
tionn. When I say ‘negative position’, I
mean that somebody mentioned one or
two points—someone said ‘scrap the Pay
Commission Report' or ‘scrap the J.C.M."
I would say that this would be a position

Kulkarni—talked
think that Is a negative position
say that in the course of the last five years
important thing that has
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solutions to their problems. So, it is
necessary to strengthen that thing.

Some Members, in a spirit of anger,
said ‘scrap it if necessary’, But, our atti-
tude is mot for scrapping it. Our attitude
is tu strengthen it up. When a Member
said that, T think he did not meant it. He
just mentioned it by way of an argument.
All that 1 am saying is, let us have this
attitude of comstructive cooperation, Then
I am suré we will be able to find a prac-
tical solution to this.
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Before I conclude, T must thank all the

Members for their participation in this
useful discussion.

MR. SPEAKER: The House now stands
adjourned to meet again at 11 o.M, om
Friday, the 17th Aungust, 1973,

19.09 hrs,

The Lok Sabha then adjourned il
Eleven of the Clock on Friday, August 17,
1973/Sravana 26, 1895 (Saka).



